
IN THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 222 OF 2026 
 
IN THE MATTER OF: 
NARENDER SIROHI                        APPLICANT 

VERSUS 
STATE OF UTTAR PRADESH & ORS.          RESPONDENT 

 
INDEX 

S.No Particulars Page 
No. 

1. 
Reply on behalf of Respondent No.9 & 10-SSP Mathura & 
UP Fire Services Department along with supporting 
affidavit. 

 

2.  ANNEXURE-P/1-  True copy of the of the letter dated 
18.02.2026   

3. ANNEXURE-P/2- True copy of the letter dated 
03.07.2026 of the Chief Fire Officer Mathura.  

4. 
 ANNEXURE-P/3(Colly)-  True  copies  of  the  letter

dated  28.02.2026  of  the  Additional  Superintendent  of
Police, Crime, Mathura and letter dated 29.03.2026 of the
Chief Fire Officer, Mathura. 

 

5.  ANNEXURE-P/4-  True  copy  of  the  chart  depicting
status of 437 establishments. 

 
 

6. VAKALATNAMA  
 

 
Date:23/07/2026 

  

THROUGH 

  

 

Place: New Delhi     
  Priyanka Swami 

Advocate 
Standing Counsel For State of U.P  

F-13, Jangpura, New Delhi 
110014 

advpriyankaswami@gmail.com  
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